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Applicant(s) 
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...L 	 . 	 ••. Respondent(s) 

Sr. No. 	Date 	 Order with Signature 

. 3.1.921 	 Jr. 	..-)a3 learned Consel apeorir for 

the ettiDner neotiocls that 	 j3ev, ch 

no jurisdiction to entertain this applicationand 

thef0re, the petitioriebx be permitted to withdraw the 

saijie v,  ith permi:sionto file the case in the appropriate 

forum. I have no objection .The appi tatioo be returned 

to Lh 	otftioner or his counsel for, beino filed in 

the aprroprine forum. One copy should be aintained 

bythe Registry. 
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